OPERATING IN

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
FILOURA BIG BROADCASTING PRIVATE LIMITED

THE BUSINESS OF TELEVISION AND DIGITAL CONTENT CREATION y

BROADCASTING, AND DISTRIBUTION ACROSS VARIOUS MEDIA PLATFORMS IN
INDIA AND ABROAD

(Under sub-regulation (1) of regul

ation 36A of the Insolvency and Bankruptey Board of India

(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)

registration status as MSME.

Sr. RELEVANT PARTICULARS
No.
1. |Name of the corporate debtor along| FILOURA BIG BROADCASTING PRIVATE
with PAN & CIN/ LLP-Ne. LIMITED
CIN: U65990MH2006PTC160747
PAN: AAFCA8981N
2. |Address of the registered office Regd. Office: 502, Plot No. 91/94, Prabhat Colony,
| |~ Santacruz (East), Mumbai, Maharashtra - 400055
3. |URL of website Not available
4. |Details of place where majority of fixed | The Corporate Debtor does not have any fixed assets
assets are located as per the financial statements for the FY 2023-24.
5. |Installed capacity of main products/ | No information available
services
6.  |Quantity and value of main products/ | No information available
services sold in last financial year
7. |Number of employees/ workmen No information available
8. |Further details including last available | Detajls can be sought by sending email
financial statements (with schedules) | at cim:_v.ﬁloura@ngvinsolvengy.in
of two years, lists of creditors are
available at URL:
9. |Eligibility for resolution applicants | Details can be sought by sending email
under section 25(2)(h) of the Code is| at cirp.filoura@npvinsolvency.in
available at URL:
10. |Last date for receipt of expression of 05-12-2025
interest
11. |Date of issue of provisional list of 15-12-2025
prospective resolution applicants
12. |Last date for submission of objections | 20-12-2025
to provisional list
13. | Date of issue of final list of prospective 30-12-2025
resolution applicants
14. |Date of issue of information 04-01-2026
memorandum, evaluation matrix and
request for resolution plans to
prospective resolution applicants
15. |Last date for submission of resolution 03-02-2026
plans
16. [Process email id to submit Expression cig_p.filoura(a}npvinsolvency.in
of Interest
L 17. |Details of the corporate debtor's| Not Registered with MSME.

Date: 20.11.2025

IPE

IPE REG. No.
IBBI/IPE/OO40D

4¢~ - 01\-'*‘

— NPV Insolvency Professionals Private Limited

(Formerly Known as Mantrah Insolvency Professionals Private Limited)

Through its director — Mr. Janak J agjivan Shah
Resolution Professional

In The Matter of Filoura Big Broadcasting Private Limited

Place: Ahmedabad

IBBI Reg. No: IBBI/IPE-0040/IPA-2/ 2022-23/50021

Validity of AFA: December 31, 2025
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AXIS BANK LTD. (CIN: L65110GJ1993PLCO20789)

Structured Assefs Group, Comporate Dffice, “Axis House™, C-2, Tih Floor,
Wadia Infematicnal Cenfre, Pandurang Bisdhkar Mang, Warli, Mumbai - 40025
Mob.- 8451832131, www arsbank.com

Registered Office | “Trishyl”, 3rd Flogr, Opp. Samartheshivar Templs,

Mear Law Garden, Ellisbrdge Ahmedabad - 380006,

PUBLIC NOTICE FOR SALE/E-AUCTION

FORM G
INVITATION FOR EXPRESSION OF INTEREST FOR
FILOURA BIG BRDADCASTING PRIVATE LIMITED
OPEHATING IN THE BUSINESS OF TELEVISION AND DIGITAL CONTENT CREATIHN, BROADCASTING,
AMD DISTRIBUTION ACROSS WARIDUS MEDIA FLATFDRMS IN INDLA AND ABROAD
[Unedar sub-regudation | 1) of regulation 364 of the Insobwency and Bankneptey Board of india
{ingolvency Resalulion Pracess for Gorporate Persoss ) Repulations, 2006)

| PAN: AAFCARSHEIN

Regd, Offlces H02, Plot Mo, 91/5d,
Prabhat Cofony: Santacruz (East], Mumbai,
Maharashira - 400055

Nobce is hereby given (o the public in gereral and in pamicutar 1o-the Borrower 2. Mis Dhruv
Weliness Limited and Guarantoris)iMorgagarsiiOwnens) ie. Mr Pravinkumar MNarayan
Praiapati, Mr. Nitm N Prajapali and Mrs.-Arda Pravakurnar Pragapall that the balow described
immavable property mortgagedichargad toAxis Bank Ltd. i e, the Secured Creditor, the physics)

As per Appendin IV-A read with rule 8(6] of the Security Interest (Enforcement) Rules, 2002 - _ RELEVANT PARTICULARS _
: SCHEDULE| E-Auclion Sale Notce for Sale of the knmovable Assats under the Seceilisabion and Narne of the Corporate Deblor FILOURA BIG BROADCASTING PRIVATE
l“d m“ B 1 “ k FORM A Reconstruction of Financis! Assets and Enforcement of Securily Interest Act, 2002 (SARFAES along with BANS CIN/ EP-Hex LIMTTED . o
L PUBLIC ANNOUNCEMENT At 2002) read with thia Security Interast (Enforcamant) Rules, 20002 (SARFAES| Rules) CIN: LIGSAS0MH200G6PTC 160747

{Requlation 14-of the Insolvency and Bankrupicy Board of India
(%Yoluntary Liguidation Process Regulations, 2017)
For the Attention of the Stakeholders of Jumar Solutions Private Limited

LAH

| Address of the Regmterad Office

Indian Bank Dadar Market (D503}, Senapall Bapal Marg Dagdar BS Raad,

Dadar West 400028 E-mall - d503@indianbank co.in; Website - waw indianbank, in 1, |Mame of Carporate Person Jumar Solutions Private Limited possassion of whech have been {aken by The Tahswdar Mira Bhayander, Thane has taken 3. | URL of wehsie Not availabie
POSSESSION NOTICE iFor immovable Property) 2. Dadte of Incorporation of Comporata Ind December, #0110 possession of the immovable properies described herein below and handed it over 1o the - | Details of the place where the The Corparate Debtor does not Rave any
; g ! Barson Authorizad Officer of Axis Bank Limied interms of powers vestadin District Maqisirate, underthe magonity of fived essats ane Incated fieed a=sets as per the financial

[Under Rule- 8{1) of Security Interest (Enforcement} Rules, 2002] provisions of Section 14 of the Sakd Act read with the Said Rules on thiz 29th November, 2023,

will be sokd on “As is Where s Basis”, “As |5 What I3 Basis", “Whatever There |s Basis™ and
“No recowrse Basis” an Decamber 10, #2025, ab 2.00 pm o 10D pom for recovery af
Rs.9,98 75 09515 (Rupess Ning Crore Ninety Eight Lakh Seventy Five Thousand and Nnety
Feve-and Paise Fiflesn) being the amount due as on 31.05, 2020 fogather with Turther inferast wa f
01,06 2020 tharean atthe contraciual rate of interest Ul the date of payment, ncidental expanses,

statements for the FY 2023-24.

3. |Autharty Under Which Corporate : L2,
Mo mformation available

Parzan is Incorparated J Registered
Corporaie Idendity Mumber | Limited
Léability Identity Numbes of Corporate
Parsan

Compenies Act, 2013 | Regisirer of Companies,
Mumbas

LT 0aaMH201 PTC IS8T

: ) ) . | Instalied capacity of main products/
Wheraas | The undersigned belng the Authorised ONicer of the Indian Bank T ORI A TR

Dadar Market Branch appoinfed/designated under the Securitization and i
Reconstruction of Financial Assets and Enforcement of Seourity Interest Act
and in exercise of powsars conferred under saction 13012 read withrule 3 of the

| S
Quantity-and value of main productss
| services oM In the iast financlal yeas
. | Number of emplayees/workmen
Further details incheding last aeailable

Mo information available

Mo information avallable

o y ; . : istared of : g snopoli ine Pg ther charges, costs efe, less any recovery made fill date, due to the Secured Credfor from | Detasts can be sought by sending ernall at
Security Interest (Enforcement) Rules, 2002 d Demand Motice dated 5. |Address of the Registersd office and Sth-Floor, 5b, Technopolis Knowledge Park.|| |3 : : e ’ ; i i ght by z
1:"u|Jﬁr|;'ﬂ2r;‘El EI-IE- * (g h]a] M'Tl E‘r"u:l k:ﬂ:lh GM;EEUEE driien dﬂr“: o Hig F‘r"l"lﬂil:-ﬂl C'ﬁ":r.-" ::I- ||!l,."|':.':| ﬂ_j Eﬂfﬂﬂralﬂ Mzhzkak ':E"-"EEI HI:IE.Ij. Mr 'L:'d!r:.a EﬂH‘-'.Hn. EhEijHl Prlﬂ’::ﬂﬂlﬂﬂh"ﬂ_ﬁ'ﬁr M.SEHI_ru'.' I'l'ﬂ"l'lﬂ'EIE '._Ilﬂllﬂljz!n'ﬂ- G.HE'II'E"I':E'I'IIS-]I?'.JII}I'LQEWI'E]IQWHE'I{EI I.E.. h'lr fnancial statemants {with schadulas) |;!!D_‘I_il_w'"nﬁlmljnsm_ﬁm:mu

J. calling upan r._ rakhn gﬂ_l: QrEOWEr an origagor) Parean Chakals Mids. Murba Maharashira, inds. 400003 Pravinkurmar Marayan Prajapati, Mr, Kin N Praiapali and Mrs. Anita Pravinkumar Prajapali for af two yies, Bsts of creditons.
to repay the amount mentioned in the notice belng Rs. 7,51,073.29.00 A [ T P T T B T | T e —— the balow mentioned progerty for vanous faciliies enjoyed by the Barrower, The detads of rilevant dtes for SubSeqUent svents
(Rupees Seven Lakhs Fifty One Thousand Seventy Three and Twenty EI;I‘I'L'I.:}'I.'II'E:!E' Rty T Povambee, Slea Reserve Price and Earnest Money Depositof the immovable property ane given below | b the process are avasiable at: _ - _
Nine Paisa Only) within 60 days from the dafe of raceipt of the said nofica, ?' Navm Address Em Al hdATaeE: Ha TR p— - P Earmast Hpm‘ 8. | Eligibility for resolution applicants Detads can be sought by sending email at
The borrower having failed o repay the amount, notice is hereby given to the * s b 2 f i R | T r : E."k"-"'l l.urm.a.;at_ DESCRIPTION OF PROPERTY Price (in Rs Depasit under secton 25{2)h) of the Code cirpfiloura@npvinsalvency.in
borrower and the public in general that the undersigned has taken possession feizphons. Number. e hotadts:"Everdst Hew, <ul Ho. 1o, 81 L I5 et € .
Registration Mumbes of the Liquigator | Floar, 460, Jawahar Lal Nebru Road, Kolkata - 1 = = | T st date of rectwt ol T 0512
of the property described herein below in exervise of powers conferred on him N 700071 Shop “ﬁ”"rﬁ?ﬂﬁ?”m 19-9_33?_:4 ’;ﬁf‘léé“ﬁ'_lﬂ’f;ﬂ“ 'EEH"[';! Ba.. ; BEE-]IJ' h‘r'?rl.tﬂ:é:;.? TSR M AR
under section 13(4) of the said Act read with rule 8 of the said rules, on this 14th Telephona No : 9830876705 sitsite o tanet bearkag CAf Sirvey o, 157 Het E's:h,n‘ﬁ-m“z? ;i?;]fff;y iy 1. Date of issue of the provisional st | 1512035
of November of the year 2025, Registration No ; IBBUIPA-0011P-PODOGEZ07- Hissa No. Parl, 0 Survey Mo, 153 Wik IELII".'E!.' Mo. 9B Hissa | e eke | lakhs and | of prospective resolution applicants
The borrower in particular and the public in general is hereby cautioned not to 1610152 Ma. 4,53, Ols Survey No. 154, New Survey No.26, Hissa No. 8. ;IIIE;E:% rinaty-sevan - Last data of submission of 20122025
deal with the property and any dealings with the property will be subject to the 8. |Lasl dale for Submession of Claims - | 188 Decembar, 2095 Ravani Village-Khari, Situsted &t Chandan Park, Bhayendar | © S {housand | ebjestions 1o the F"F“:"E‘G'_"E'l il !
charge of the Indian Bank for an amount of Rs, 7,51,073.20.00 (Rupees Seven Motice s hesaby grven hat the Jumar Solutions Private Limited has commencad volunlary (E). Dist. Thane-801105. admeasuring 19 96 sq. mirs. byl uparea o - orly) I?:fﬁiﬁf:;ﬁ;:::}::?;; ﬁ,ﬁgr..; ——
Lakhs Fifty One Thousand Seventy Three and Twenty Nine Paisa Only) as fiquidation on 18th Nowembar, 2025 Last dale for Desrand Draft'Pay Ordes in the favour of ‘Axis Bank Lid’ payable a1 ::l ; }11 £ .,,;__i L] —
- - - | MumBai, to be submitted on or before December 09, 2025, by 5.00 p.m & LB IS D MR TR Ho

on 12.06.2025 and inlerest, charge theraon. The slakeholders of Jumar Solutions Private Limited are herely calad upon b submil a proal SUOMISSIN o the Tollowing addracs-- M- Ratud Phonde. Auds Bank Lt T8 Elaar. "Axig mEmorandum, evaluaton matr,
The borrowar's attention is Invited to the provisions of sub-section (8} of saction | | of their claims, on or befare 18ih December 2025, to the liquadator at the address mernlioned E.deﬁ'-lltg EMD House”, Wadia International Centre, Pandurang Budhkar Marg, Worll, and request for resolution plans to
{13} of the Act. in respect of the time available, to redeem the secured assets aganst item 7 b o Wurnbiai- 400 025, Land line No.: +81 8451832131 prospective resolution applicants

.| Last date Tor submission of | DE02-2026
ressalution plans
.| Process email id to submit Expression |
| of Interest B
.| Dietalls of the Comorate Debtar's
registration status as MSME

The financial creditors shall submi their praof of claims by electronic means anly, A athar

: . Inspeschion of Prapary | December I, 2025, betwaen 1.2 30 PM 102,30 PMonly with prior appantmenl
slakeholders may submit the prool of claims in person, by post or by ebackranid mears. e perty Ll s

Date and bmeof | December 10, 2025, 2025, bebween 200 p.m to 3,00 p.m weth auto-extansion |
£-guchar of five minubag each in the event ol Bds placed In thalast flva minulas.
B Increment Amount| Rs. 10,000 - (Rupees Ten Ihouzand Oaly)

Encimbrance known tothe Secured Creditor: Mo known encumbrances
The BarrowanGusranlonsyMordgagonsk atksnbon is invitad 1o prowvisions-af sub-sechon (8) of

DESCRIPTION OF IMMOVABLE PROPERTY:
Equitabla Morgage of All the part and parcel of Proparty siluated st Flal Mo

€101 Bldg Mo 1 M!S Nightgale CHSL opp. Joy lce Cream near Hindustan Maka | | Submission of false or misieading proofs of claim shall afiract penalties. _
Charkop Rd Kandivill West 400067 Bounded By: North: East: B Wing, West; Name and Signature of the Liquidator

Road North: Bandar Pakhadi Road South: Hindustan Naka Road _ Sa-
Sdi- Fanioy Lunawa

" Nat I-:?E:g-is.xéré-:' with MSME.

Sdl,/-

EPApET AN e pIESS Com

Date: 14.11.2025 Authorized Officer, | [ Date : 20t November, 2023 Insohvency professionall | Section 13 of the Act, In respect of time avallable, to redeem the secured assats, IPE - NPV Insclvency Professlonals Private Limited
Place: Mumbai Indian Bank | | Place : Kolata Registration No : IBBUIPA-DMAP-PO00BS2017-18110152) | This notice should be considerad as nofice b the Bosrowers (Gusraniors / Mortgapars under Rule (Formerly Known as Mantrah Insolvency Professionals Private Limited)
& & 9 of The Security Interest [Enforcement) Rules, 2002, Through s director - :;Ef]“l‘:;::ﬁ;;:; 515:;‘:1";
For delaited lerms and condilions of the seie; péease refer o the link provided m
DlpeswW S bRk COMiolicio nRotees Amior MG e o ianc Aucbonidarnol. Date: 20.11.2025 " V581 Reg, Not IBBL/IPE.0040/1PA 2/ 2022.23,50021
Date: Wov 20, 2025 | Place: Mumbai Sdi- Authorized Officer, Axis Bank Lid. Place: Ahmedabad Validity of AFA: Decomber 31, 2025
i (Rs. In Lakh)
1
., ASSET RECOVERY MANAGEMENT BRANCH — — oo | Datertime
ﬂﬁ ) L e Bank of India Building, First Floor, 28, S. V. Road, Andheri (W), Near Andheri West Railway Station, Sr. A t/ D inti fth i Price/ Minimum Bid Excluding Int of on-site Contact N
m 3%?:{ H’“Lx Mumbai — 400 058. Tel No. — 26210406 / 07, Email: asset. mnz@bankofindia.co.in No ceoun escription ot the properties rice Increment (Eaeldmallgt inspection of ontact o
Bank o f India :,;»«JS\ Borrower/ Guarantor EMD Amount Penal Int & Exp) property
: Flat No — D-11, 3rd Floor, “RAJASYOG”,
E_A TI N F R ALE F IMM VABLE PR PERTIE situated at Plot NO-BSB, Sector NO-7, 16.12.2025
- - BEaic Sl 2 - & - 2 - - 19 Bhosari, within the limits of Registrar Sub 35.50/ 0.25 1030.00 (12:00PM To | 9937706007
E-Auction Sale Notice for Sale of Imnmovable Assets under the Securitization and Reconstruction of Financial Assets and Enforcement District of Haveli No-5. District — Pune 3.55 3.00PM)
of Security Interest Act, 2002 read with proviso to Rule8(6) of the Security Interest (Enforcement) Rules, 2002. (Symbolic Possession with Bank)
Notice is hereby given to the public in general and in particular to the following Borrower(s) and Guarantor(s) that the below described Flat No — D-12. 3rd Floor. “RAJASYOG”
immovable properties mortgaged/charged to Bank of India (Secured Creditor), the constructive/physical possession of which has been taken situated at Plot No-88B. Sector No-7 16.12.2025
by the Authorized Officers of Bank of India, will be held on “as is Where is” “as is what is”, and “whatever there is”, for recovery of respective i withi e o i ’ 35.50/ 00
) ) ) 20 Bhosari, within the limits of Registrar Sub 0.25 1030.00 (12:00PM To | 9937706007
dues as detailed here under against the secured assets mortgaged/charged to Bank of India from respective borrowers and guarantors. District of Haveli No-5, District — Pune 3.55 3.00PM)
The reserve price and earnest money deposit is shown there against each secured asset. The sale will be done by the undersigned through (Symbolic Possession with Bank)
E-Auction platform provided hereunder. Flat No — D-13, 3rd Floor, “RAJASYOG’,
E-AUCTION SALE NOTICE UNDER SARFAESI ACT2002 CUM NOTICE TO BORROWER / GUARANTOR M/s. Mathurabai situated at Plot No-88B, Sector No-7, 35.50/ 16.12.2025
(E-Auction Date- 24.12.2025) (Rs. In Lakh) || 21 |Narkhede Bhosari, within the limits of Registrar Sub ) 0.25 1030.00 (12:00PM To | 9937706007
R o . . 3.50
Date/ Time Memorial Trust District of Haveli No-5, District — Pune 3.00PM)
Sr Names of the BRI Minimum Bid O/s Dues of on-site Guarantor (Symbolic Possession with Bank)
: Account / Description of the properties Price/ (Excluding Int, | . . Contact No. 1. Mr R h Flat No — D-14 Fl “RAJASYOG”
No| o G . EMD A ¢| merement | S e inspection of - Mr Rames at No , 3rd Floor, JASYOG,
Sl S A LE IS AU enal Int & Exp) property Rambhau situated at Plot No-88B, Sector No-7, 35.50/ 16.12.2025
Shop No-22, Wing A, Podium Level, 22 |Narkhede B.hos'ari, within th.e limits of.Re'gistrar Sub 3_'55 0.25 1030.00 (12:00PM To | 9937706007
M/S. Mathurabai Situated at Purna Nagar Complex’ Vi"age_ 39 00/ 16.12.2025 2- Ml’. sudhakar District Of Haveli .NO'5., District — Pune 3.00PM)
1 |Narkhede Chikhali, bearing Gat No-774, in the 3.90 0.25 1030.00 (12:00PM To | 9937706007 Rambhau (Symbolic Possession with Bank)
Memorial Trust registration district of Haveli No-14, Dist- ' 3.00PM) Narkhede Flat No — E-11, 3rd Floor, “RAJASYOG",
Guarantor Pune. (Symbo“c Possession with Bank) 3- MI'S. surekha situated at Plot NO'BBB, Sector NO'?, 31.50/ 16.12.2025
1. Mr Ramesh Shop No-35, 36, 37, Wing A, Podium Level, 23 |[Rambhau Bhos.ari, within th.e limits of.Re.gistrar Sub 3.'15 0.25 1030.00 (12:00PM To | 9937706007
Rambhau Situated at Purna Nagar Complex, Village-| 0o o, 16.12.2025 Narkhede District of Haveli No-5, District — Pune 3.00PM)
2 |Narkhede Chikhali, bearing Gat No-774, in the| 1.00 1030.00 (12:00PM To | 9937706007 (Symbolic Possession with Bank) i
2. Mr. Sudhakar registration district of Haveli No-14, Dist- ' 3.00PM) Flat No — H-11, 3rd Floor, "RAJASYOG”,
Rambhau Pune. (Symbolic Possession with Bank) S|tuateq a.t _PlOt N_°'§88’ Sec.tor No-7, 31.50/ 16.12.2025
Narkhede Shop No-38, 39, Wing A, Podium Level, 24 BI.'los.arl, within th.e limits of.Re.glstrar Sub 315 0.25 1030.00 (12:00PM To | 9937706007
3. Mrs. Surekha Situated at Purna Nagar Complex, Village- 77,50/ 16.12.2025 District _Of Haveli No-5, District — Pune 3.00PM)
3 |Rambhau Chikhali, bearing Gat No-774, in the| ‘7. 0.50 1030.00 (12:00PM To | 9937706007 (Symbolic Possession with Bank) i
Narkhede registration district of Haveli No-14, Dist- : 3.00PM) Flat No — H-12, 3rd Floor, "RAJASYOG”,
Pune. (Symbolic Possession with Bank) S|tuatec_i a.t .P|Ot N.O-.88B, Sec.tor No-7, 31.50/ 16.12.2025
Shop No-11, Wing B, Podium Level, 25 Bhos_arl, within th.e limits of.Re_glstrar Sub 315 0.25 1030.00 (12:00PM To | 9937706007
Situated at Puma Nagar Complex, Village-| . o, 16.12.2025 District of Haveli No-5, District — Pune 3.00PM)
4 Chikhali, bearing Gat No-774, in the| < ¢ 0.25 1030.00 (12:00PM To | 9937706007 (Symbolic Possession with Bank)
registration district of Haveli No-14, Dist- . 3.00PM) Terms and Conditions of the E-auction are as under: E-Auction is being held on “AS IS WHERE IS” basis, “AS IS WHAT IS BASIS” and
Pune. (Symbolic Possession with Bank) “WHATEVER THERE IS BASIS” and will be conducted “On Line”.
Shop No-42, Wing B, Podium Level, The auction sale will be “online E-auction / Bidding through website —URL: https://BAANKNET.com on 24.12.2025
Situated at Purna Nagar Complex, Village- 16.12.2025 (E-Auction Date- 24.12.2025) (Between 11:00 AM and 05:00 PM with unlimited extensions of 10 minutes each)
5 Chikhali, bearing Gat No-774, in the 39.00/ 0.25 1030.00 (12:00PM To | 9937706007 E-auction bid form Declaration, General Terms and Conditions of online auction sale are available in websites- https://www.bankofindia.co.in
registration district of Haveli No-14, Dist-| 20 3.00PM) Bidder may visit URL: https://BAANKNET.com, where “Guidelines” for Bidders are available with educational videos. Bidders have to complete
Pune. (Symbolic Possession with Bank) following formalities well in advance:-
Shop No-44, Wing B, Podium Level, g Step 1: Bidder / Purchaser Registration: Bidder to Register on e-Auction portal URL: https://BAANKNET.com using his mobile no. and
Situated at Purna Nagar Complex, Village- 39.00/ 16.12.2025 E-mail ID. (PDF (Buyer Manual) describing the step by step process for registration is available for download in the home page under
6 Chikhali, bearing Gat No-774, in the 3'90 0.25 1030.00 (12:00PM To | 9937706007 Help option at the bottom of the page.)
. registration district of Haveli No-14, Dist- ) 3.00PM) <> Step 2 : KYC Verification: Bidder to upload requisite KYC documents. KYC documents shall be verified by e-auction service provider
M/s. Mathurabai : . . :
Narkhede Pune. (Symbolic Possession with Bank) (may take 2 working days).
- Shop No-46, Wing B, Podium Level, <> Step 3 : Transfer of EMD amount to his global EMD wallet: Online /Off-line transfer of funds using NEFT / Transfer, using challan
Memorial Trust : : .
Guarantor Situated at Purna Nagar Complex, Village- 28.10/ 16.12.2025 generated on E-auction portal.
7 1. Mr Ramesh Chikhali, bearing Gat No-774, in the 2.81 0.25 1030.00 (12:00PM To | 9937706007 | | < Step 1 to Step 3 should be completed by bidder well in advance, before e-auction date. Bidder may also visit : https://BAANKNET.com
R.ambhau registration district of Haveli No-14, Dist- ) 3.00PM) for registration and bidding guidelines
Narkhede Pune. (Symbolic Possession with Bank) %  Helpline Details / Contact Person Details of : BAANKNET
2. Mr. Sudhakar Shop No-49, Wing B, Podium !_evel, Name Team Number e-Mail
Rambhau Situated at Purna Nagar Complex, Village- 27.00/ 16.12.2025 support.ebkray@psballiance.com
8 Chikhali, bearing Gat No-774, in the ) 0.25 1030.00 (12:00PM To | 9937706007 Helpdesk Number PSB Alliance 8291220220 ) ’
Narkhede . . L . ) 2.70 support.ebkray@procure247.com
3 M registration district of Haveli No-14, Dist- 3.00PM) - - -
. Mrs. Surekha : . , Mr. Dharmesh Asher PSB Alliance 9892219848 avp.projectmanager2@psballiance.com
B Pune. (Symbolic Possession with Bank) - - - - =
ambhau sh . . Mr. Sudhir Panchal iSourcing Technology 8160205051 sudhir@procure247.com
Narkhede op Mo- 58, 00, WWing 5, Padiim Leve) 1. Intending bidders shall hold a valid e-mail address, for further details and | tact BAANKNET Helpdesk Number 8291220220
Situated at Purna Nagar Complex, Village- 66,00/ 16.12.2025 . ntending bidders shall hold a valid e-mail address, for further details and query please contac elpdesk Number
9 Chikhali, bearing Gat No-774, in the 660 0.50 1030.00 (12:00PM To 9937706007 Helpllne e-mail ID SuppOft.BAANKNET@praIIIance..Com and suppqrt.ebkray@procure247.com . . .
registration district of Haveli No-14, Dist- . 3.00PM) 2. T(_) the best of knowledge.and |nformat|on of the aL.Jt.horlzed offlcer there is no encumbr_ances on the prope_rtylles. Howevgr, the mten(_jlng
Pune. (Symbolic Possession with Bank) b_|dders should m_ake their own mde_pendent inquiries re_gar_dlng the encu_mbrances_, title of the property/|e§ put on au_ctlon and claims/
. . rights/dues effecting the property, prior to submitting their bid. The e-auction advertisement does not constitute and will not be deemed
Shop No- 57, Wing B, Podium Level, . ; . : . . e
: , to constitute any commitment or any representation of the bank. The property is being sold with all the existing and future encumbrances
Situated at Purna Nagar Complex, Village- 16.12.2025 . ! . . . .
o . . 28.10/ . whether known or unknown to the bank. The authorized officer/secured creditor shall not be responsible in any way for any third party
10 Chikhali, bearing Gat No-774, in the 0.25 1030.00 (12:00PM To | 9937706007 . . . . . S . . . .
: . L . : 2.81 claims/rights/dues. No claim of whatsoever nature will be entertained after submission of the online bid regarding property/ies put for sale.
registration district of Haveli No-14, Dist- 3.00PM) . . . . .
: . : 3. Earnest money deposit (EMD) shall be deposited through RTGS/NEFT/Fund Transfer to the bank account as guided and mentioned in :
Pune. (Symbolic Possession with Bank) ) SO . .
Shop No- 59, Wing B. Podium Level https://BAANKNET.com portal before partmpgtmg in the bid o.nllne. N _
Sit pt datp ’ N C lex. Vil 1 16.12.2025 4. The KYC documents are 1. Proof of ldentification (KYC) viz. Voter ID Card/Driving License/Passport 2. Current Address Proof for
1 Clhl'Jkahel' @ b urna zg;atr Nom%ix, ! aﬁ?' 39.00/ 0.25 1030.00 12:00PM To | 9937706007 communication 3. PAN Card of the bidder 4. Valid e-mail ID/contact number of the bidder etc.
' taf[’, Ze_";n_gt faH °|_' N ’14'n DI f 3.90 : : ( 3.00PM ° 5. Date of inspection will be as mentioned in the table above with prior appointment with above mentioned contact numbers.
registration distnict of Haveli No-14, List- : ) 6. Prospective bidders may avail online training on e-auction from : https://BAANKNET.com portal.
Pune. (Symbolic Possession with Bank) 7. Bids shall be submitted through online procedure only in the prescribed formats with relevant details.
Shop No- 13, 14, Wing C, Podium Level, 8. Bidders shall be deemed to have read and understood the terms and conditions of sale and be bound by them.
Situated at Purna Nagar Complex, Village- 55.00/ 16.12.2025 9.  The bid price to be submitted shall be above the reserve price and bidders shall improve their further offers in multiples of Rs.10,000/- (Rupees
12 Chikhali, bearing Gat No-774, in the 5.50 0.50 1030.00 (12:00PM To | 9937706007 Ten Thousand) for Reserve Price up to Rs.20.00 lakhs/Rs.25,000/- (Rupees Twenty Five Thousand) For Reserve Price above 20.00
registration district of Haveli No-14, Dist- 3.00PM) lakh — up to 50.00 lakhs/ Rs.50,000/-(Rupees Fifty thousand) For Reserve Price above 50.00lakhs - Up to 1.00 Crore / Rs.1,00,000/- (Rs.
Pune. (Symbolic Possession with Bank) One Lakh) For Reserve Price above Rs.1.00 Crore —up to Rs.5.00 Crore / Rs. 5.00 Lakhs (Rupees Five Lakhs) for Reserve price above
Shop No- 65, 71, Wing C, Podium Level, Rs.5.00 Crore — up to Rs.10.00Crore/ and 10.00 Lakhs (Rupees Ten Lakhs) for Reserve Price above Rs.10 Crore.
Situated at Purna Nagar Complex, Village- 66.00/ 16.12.2025 10. It shall be the responsibility of the interested bidders to inspect and satisfy themselves about the property before submission of the bid.
13 Chikhali, bearing Gat No-774, in the 6.60 0.50 1030.00 (12:00PM To | 9937706007 | | 11. The earnest money deposit (EMD) of the successful bidder shall be retained towards part sale consideration and the EMD of the
registration district of Haveli No-14, Dist- ) 3.00PM) unsuccessful bidder will be returned on the closure of the e-auction sale proceedings.
: Pune. (Symbolic Possession with Bank) 12. The earnest money deposit shall not bear any interest, the successful bidder shall have to pay 25% of the purchased amount (including
M/s. Mathurabai . . I~ : . . . : )
Narkhede Shop No- 66, 70, Wing C, Podium Level, earnest money already paid immediately on acceptance of bid price by authorized officer on the same day or maximum by next day and
Memorial Trust Situated at Purna Nagar Complex, Village- 56.50/ 16.12.2025 the balance of the sale price on or before 15th day of sale. The auction sale is subject to confirmation by the bank. Default in deposit of
14 Guarantor Chikhali, bearing Gat No-774, in the 5-65 0.50 1030.00 (12:00PM To | 9937706007 the amount by the successful bidder at any stage would entail forfeiture of the whole money already deposited and property shall be put
1. Mr Ramesh registration district of Haveli No-14, Dist- ) 3.00PM) to re-auction and the defaulting bidder shall have no claim/right in respect of the property/amount.
R. bh Pune. (Symbolic Possession with Bank) 13. The prospective qualified bidders may avail online training on e-auction from : https://BAANKNET.com portal prior to the date of
ambhau Shop No- 67. 68. 69. Wing C. Podium e-auction neither the authorized officer nor the bank will be held responsible for any internet network problem power failure, any other
Narkhede P o T 9% . . . . . : ) )
2. Mr. Sudhak Level, Situated at Purna Nagar Complex, technical lapse/failure etc. in order to ward off such contingent situation the interested are requested to ensure that they are technically
- Mir. Sudhakar Village- Chikhali. bearing Gat No-774. in|  105.00/ 16.12.2025 well equipped with adequate power backup etc. for successfully participating in the e-auction event.
15 | Rambhau 9 ’ 9 ’ 1.00 1030.00 (12:00PM To | 9937706007 ; ; ; P ; ; ; ;
the registration district of Haveli No-14, 10.50 : : : 14. Purchaser shall bear the stamp duties charges including those of sale certificate / registration/ charges including all statutory dues payable
;la;nkhege kh Dist-Pune. (Symbolic Possession with 3.00PM) to the government, taxes and rates and outgoing both existing and future relating to the property.
- VIrs. surekha Bank) 15. Buyer shall bear the TDS wherever applicable including other statutory dues, registration charges, stamp duty etc.
Rambhau i, i i 16. The authorized officer/ bank is not bound to accept the highest offer and has absolute right and discretion to accept or reject any or all
Narkhede Shop No- 72, Wing C, Podium Level, ‘ : : . ; .
Situated at Purna Nagar Complex, Village- 28.10/ 16.12.2025 of_fers or ad_Jou_rn /postpone/cancel the e-auction or withdraw any property or portion there-of from the auction proceeding at any stage
16 Chikhali, bearing Gat No-774, in the 5 81 0.25 1030.00 (12:00PM To | 9937706007 without assigning any reason there for. _ _ , _
registration district of Haveli No-14, Dist- . 3.00PM) 17. The sale certificate will be issued in the name of the purchaser(s)/applicant(s) only and will not be issued in any other name(s).
Pune. (Symbolic Possession with Bank) 18. The sale. shall be subject to rules/condltlor)s presp_nbe_d under the Securitization ar)q Reconstruction of Flnqnmal Assets and Enforcement
Shop No- 79, 80, 81, Wing C, Podium Sifvseicurlty Interest Act 2002. Further details inquiries if any on the terms and conditions of sale can be obtained from the contact numbers
Level, Situated at P N C lex, ) .. . . . . . .
il el 16.12.2025 19. If any participant deposits the EMD after registering himself and afterwards opt to not to bid, can reverse the bid amount through system
Village- Chikhali, bearing Gat No-774, in 106.00/ e o
17 . ) o : 1.00 1030.00 (12:00PM To | 9937706007 as specified in : https://BAANKNET.com portal.
the registration district of Haveli No-14, 10.60 X .
: . ) : 3.00PM) 20. GST, wherever applicable, to be borne by successful bidder.
DistPune.  (Symbolic - Possession - with SALE NOTICE TO BORROWER/ GUARANTORS
Mis. Math bai Bank) The undersigned being the Authorized Officers of Bank of India are having full powers to issue this notice of sale and exercise all powers of sale
N s.kh ad urabai under securitization and reconstruction of financial assets and Enforcement of Security Interest Act, 2002 and the rules framed there under. You
Mar e fT have committed default in payment of the dues with interest, cost and charges etc. in respect of the advances granted by the bank mentioned
emorial Trust above. Hence, the Bank has issued demand notices to all of you under section 13(2) to pay the amount mentioned there on within 60 days. You
Guarantor ) | have failed to pay the amount even after the expiry of 60 days. Therefore, the Authorized Officers in exercise of the powers conferred under
1. Mr Ramesh Flat No - C-13, 3rd Floor, "RAJASYOG', section 13(4), took possession of the secured assets more particularly described in the schedule mentioned above. Notice is hereby given
Rambhau situated at Plot No-88B, Sector No-7, 35.50/ 16.12.2025 to you to pay the sum as mentioned above before the date fixed for sale, failing which the property will be sold and balance due if any will be
18 |Narkhede Bhosari, within the limits of Registrar Sub 3.55 0.25 1030.00 (12:00PM To | 9937706007 | | recovered with interest and cost from you. Please note that all expenses pertaining to demand notice, taking possession, valuation and sale of
2. Mr. Sudhakar District of Haveli No-5, District — Pune 3.00PM) assets etc. shall be first deducted from the sale proceeds which may be realized by the undersigned and the balance of the sale proceeds will
Rambhau (Symbolic Possession with Bank) be appropriated towards your liability as aforesaid. You are at liberty to participate in the auction to be held on the terms and conditions thereof
Narkhede including deposit of earnest money.
3. Mrs. Surekha Sd/-
Rambhau Authorized Officer
Narkhede Date: 19.11 .20_25 Bank of India
Place: Mumbai Asset Recovery Management Services Branch
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